IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD

0.A .ND.759/55
Between: Date of Order: 28.6.95.
1. GuNageswar Rac

2. B.Vankateswarulu . .
oo eApplicantss

And

1. Chief Post Master General, 3
A.P.Circle, Hyderabad,

2. Dirzctor of Postal Services,
0/C Chief Post Master General, .
Vijayawada Oivision, UlJayauada.

3, Senior Superintendent of Post QP?ices,
Vijayavada Division,Vijayawada.

4, Senior Post Master, H.O., VLJayauada,
Krishna District.

<+ .Respondents.
Counsel for the Applicants Mr.K.S.R.Anjansyulu
Counsal for the Respondents Mp K .Bhaskara Rao,Addl.CGSC,

CORAM:

T4 lhan V0 Wl1?  dbmem o~ -

ST

The Tribunal made the following Order:

ADMIT..
If any recovery is to be made in the application in vieu

of the impugned order No.A1/104/94 dated 3.10,94 the same is stayed

until further orders /%fmgu

Y.
DEPUTY RLGISTRAR(D)

To

1 . chief Past Master General, Andnra Pradesh Circle,Hyderabad.

2. Director of Postal Services, 0/0 Chief Post Master General,
yijayawada Division, Vijayawada,

3, Senior Superintedsnt of Post Offices, Vijaysuwada Division,
¥1ijayawada.

4. Senior Post Master, H.O., yijayawada, Krishna Districte.
5. One copy to Mr.K.S5.R.Anjaneyulu, Advocate,CAT,Hydarabad.
6. One copy to Mr.K.8haskar Rao, Addl.CGSC,CAT, Hyderaaad.

7. One SpaArs COPY.
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IN THE CENTRAL ADMINISTRATIVE TRIGURNAL
' ' HYDERA BAD . B NCH :
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THE HON'BLESH&Z-#,\ ,HA RIQA SA N: %ﬁ%§3(5>\

AND

R Rovrgonqio.
THE.HON'BLE 3HRI ATB-HORFH MEMBER (]

[;ATEU QAR & 9¢

© DRDER/JUBG MENT _
M.A.NO/R.P.ND./C.P.ND.
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DAND, 25955

Admitted and Interim ¢iractions
issued,

Allqued.,

Uisposkd of with direétions

- Dismissed,

Oismissed as Withdrawn

Dismissed Ror default

Rejected/Ordered.

No order as t§ costs,






